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\HIGH COURT OF DELHI
Sher Shah Road, New Delhi

1\Io.E\§_/ DHC/Gaz./G-7/VI.E.2(a)/2023
Dated: l §.05.2023

NOTIFICATION

In exercise of the powers conferred by sub-section (2) of Section 16 of the Code of
Criminal Proceclure, 1973, l-lon’ble the Chief justice and l-lon’ble Judges of this Court have
been pleased to confer upon following officers of Delhi Iudicial Service, the powers of
Metropolitan Magistrate for the metropolitan area of Delhi with effect from the date they
took over/ take over on being posted as such :-

S.No. Name of the Officer
Ms. Poonam Singh
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Copy forwarded for information and necessary action to:-
1. All the Principal District & Sessions judges, Delhi.
2. The Principal District & Sessions Iudge-cum-Special Judge, PC(Act)(CBI), Rouse

- Avenue Court Complex, Delhi.
3. The Principal Secretary (Law, Justice 8: L.A.), Govt. of NCT of Delhi, Delhi

Secretariat, I.P. Estate, New Delhi.
4. The Director (Adm.inist1'ation), Delhi judicial Academy, Dwarka, New Delhi.
5. The officers concerned through their respective Principal District & Sessions judge.
6 The concerned Pay & Accounts Officer through respective Principal District &

I Sessions Iuclge.
7. Personal file of the officers.
8. Guard Fi.le.
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J (Shankar Singh)

%d> ]oint Registrar (Gazette IIB)tr/
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OFFICE or THE PRINCIPAL msrmcr at SESSIONS runes (HQs) = DELHI.- .. -51’?
No.367Li/‘7§S;Power/Gaz/2023 Dated ‘fl if t=*=.rl‘= --'~>¢:‘--re-—*——' _

Forwarded for information 8L necessary action to :- ‘
Sub:~ Notification.

The Chief Metropolitan Magistrate, Central, Tis Hazari Courts, Delhi.
The Senior Civil Judge, Central, Tis Hazari Courts, Delhi.
The Administrative Civil Judge, Central, Tis Hazari Courts, Delhi.
The Officers concerned.
The AO(J)/DDO/Pay 8t Accounts Officer, Filing Section, Accounts Branch, (Central),
Facilitation Centre,Tis Hazari Courts, Delhi.
The Officer of CMM & SCJ, Central, Tis Hazari Courts, Delhi.
The Secretary, Bar Association, Tis Hazari Courts, Delhi.

we PS to Ld. Principal District 81 Sessions Judge (HQs), Tis Hazari Courts, Delhi.
The Website Committee (English/Hindi), Tis Hazari Courts, Delhi.
The R81! Branch (Central) for uploading on LAYERS.
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District Judge (Commercial Court)

Officer In-Charge Judicial Branch, Central
For Principal District 8: Sessions Judge (Hqs)

Delhi
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